
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 
SOUTHERN BENCH, CHENNAI 

 
 

O.A.No.     129     /2020 
 
 
K.Sambath                                         …...                                   Applicant 
 

-Vs- 
 
1. The Member Secretary, 
    Puducherry Pollution Control Committee, 
    Puducherry. 
 
2. The Secretary, 
    Local Administration Department, 
    Govt. of Puducherry, 
    Puducherry. 
 
3. The Commissioner, 
    Puducherry Municipality, 
    Puducherry. 
 
4. Kandhan                                        ……                                Respondents 
 
 

INDEX OF DOCUMENTS FILED BY THE 4TH RESPONDENT 
 

S.No. Date Particulars Page 

1 08.05.2020 

No Objection issued by the Public Works 
Department, Irrigation Division, Puducherry 
for renewing the Fishing Licence of the 4th 
Respondent 

1 

2 22.05.2020 
Note File in I.D.No.PM/Com/355, obtaining 
relaxation for renewing the Fishing Licence of 
the 4th Respondent 

2 

3 24.12.2020 
Order issued by the 2nd Respondent, 
withdrawing the prohibition imposed in Order 
dt.29.01.2016 

5 

 

           All the documents included in this Typed Set are certified to be true 
copies. 

 

Dated at Chennai on this the 14th  day of September, 2021 

 

 

Counsel for 4th Respondent 
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M/s. T.M.NAVEEN, 
G.SHABNAM 

& 
M.GOPI 

 
Counsel for 4th Respondent 

Ph: 9884422653 
 


